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BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI
Execution Application No. 35/2023
In

Original Application No. 673/2018

IN THE MATTER OF:-

News Item Published In “The Hindu” Authored By Shri Jacob

Koshy Titled “More River Stretches Are Now Critically Polluted:
CPCB

' STATUS REPORT BY WAY OF AFFIDAVIT ON BEHALF OF

uT CHANDIGARH THROUGH THE MUNICIPAL
CORPORATION CHANDIGARH

I, Harjit Singh, Superintending Engineer, Public Health,
Municipal Corporation, Chandigarh, being well conversant with

the facts of the case in my official Capacity and being competent

to swear this affidavit on behalf of Respondent, do hereby
‘spw?%f;%m and declare as under:-
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That the matter is

registered on the basis of the news item titled

Stretches Are Now Critically polluted: CP
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related

to Original

Application
"More River

CB” published in

“The Hindu’. The original prayer in the aforesaid Original

Application was primar

ily regarding establishment of STPs,

ETPs and CEPTs in the State’s and Union Territories

throughout India, to ensure overall real

monitoring of these Sewerage Treatment Plants.

time online

That at the outset the Deponent would like to humbly
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3.
submit that there is no river stretch traversing through the
city of Chandigarh.

4. That upon receipt of the notice from this Hon'ble Tribunal
the report was sought regarding the latest status of the
STP’s in the city of Chandigarh. The status of the STP’s as
under :-

STP STATUS AS ON 31.01.2024

P. | Name of | Capa | Techn | Status Compli | Remar

No | Project city ology ance ks

. Report ‘

I Rehabilitation/u | 30 SBR Recently | STP s | Project '
pgradation on | MGD | (Seque upgrade | function inaugu
existing Sewage | (Millio ntial d under|ing rated }
Treatment Plant | n Batch trial run | efficient | by
(STPs) on | Gallo | Reactor | and ly and |Honora
deggn,._. build | n Per|) commissi | fulfilling | ble |

ﬁnd} { A4 Day) oning all Home
/1
/ b%r( 3‘§ t since norms | Ministe

/ /DLP PIH%.« 5 \%lggl 22.12.20 | set by |r, GOI

oy years O&M) a‘t "’*a|n 223 NGT on

! i 22.12.
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II | Rehabilitation/u |5 SBR Recently | STP is | Project |
pgradation  on | MGD | (Seque |upgrade | function |inaugu
existing Sewage | at ntial d under |ing rated l
Treatment Plant | Raipu | Batch | trial run | efficient | by '
(STPs) on|r Reactor | and ly and |Honora ‘
design, build | Kalan commissi | fulfilling | ble |
and operate oning all Home ‘
basis (1-year since norms | Ministe
DLP  Plus 15 22.12.20 |set by |r, GOI
years O&M) at 223 NGT on
Raipur Kalan 22.12.
Chandigarh 2023
under Smart
City Project _

IIT | Rehabilitation/u | 2 SBR Recently | STP is | Project
pgradation on | MGD | (Seque |upgrade | function |inaugu
existing Sewage | (Millio | ntial d under |ing rated
Treatment Plant | n Batch trial run | efficient | by
(STPs) on | Gallo | Reactor | and ly and | Honora
design, build | n Per commissi | fulfilling | ble !
and operate | Day) oning all Home
basis (1-year | at since norms Ministe |
DLP Plus 15| Raipu 22.12.20 | set by |r, GOI |
years O&M) at|r 223 NGT on
Raipur  Khurd, | Khurd 22.12.
Chandigarh 2023 |
under Smart
City Project |

IV | Rehabilitation/u | 11 SBR Recently | STP s Curren |
pgradation on |MGD | (Seque |upgrade | function |tly
existing Sewage | (Millio | ntial d under |ing under
Treatment Plant | n Batch trial run | efficient | Defect
(STP) based on | Gallo | Reactor | and ly and | Liabilit
SBR technology [ n Per commissi | fulfilling |y |
by adding | Day) oning all period/ |
additional units | at successf [ norms | Q&M
on design, build | 3BRD ully set by | under
and operate complete | NGT supervi
basjs- -—{t~year d on sion of |
/W 9 16.02.20 MCC
yedrs O&M)Et\B \\\ 23.

/ BRI}}pé}g:\Dhanas\, A\ |
+ |'Chandigarh - ) \ |
\under Srriatt i

\HwClty Pradectin / /, [
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Rehabilitation/u

1.65 | SBR Recently | STP is| Curren |
pgradation on | MGD (Seque | upgrade | function |tly
existing Sewage | (Millio | ntial d under|ing under ‘l
Treatment Plant | n Batch trial run | efficient | Defect |
(STP) based on | Gallo | Reactor | and ly and | Liabilit |
SBR technology | n Per | ) commissi | fulfilling |y |
by adding | Day) oning all period/ |
additional units | Dhan successf | norms O&M
on design, build | as ully set by | under
and operate complete | NGT supervi
basis (1-year d on sion of
DLP  Plus 15 24.08.20 MCC
years O&M) at 23.

Dhanas,
Chandigarh
under Smart
City Project
VI | New STP Maloya | 5 SBR STP is|STP s
based on SBR|MGD | (Seque function | functio
Technology (Millio | ntial ing ning !
n Batch efficient | efficien '
Gallo | Reactor ly and|tly and |
n Per|) fulfilling | fulfillin
Day) all g all
Maloy norms norms
a set by | set by}
NGT NGT
since
2019
5. That at the outset the Deponent would like to humbly
submit that there is no gap in generation and treatment of
sewage/effluents as the average generation of sewage in
Chandigarh is 220 MLD and the capacity of sewage
//"i-o-« 7
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Tribunal.
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The norms parameters of the Effluent sewage of all STP’s

are as under:-

|

That all STP’s are utilizing their capacity, functioning
efficiently and fulfilling all the laid down norms.

That no untreated sewage is discharged into any water
body in the city of Chandigarh, as the capacity of STP’s is
more than the generated sewage.

The treated sewage is utilized for Secondary Purposes ex.

irrigation of Parks of Chandigarh & other Horticulture

Purposes also tender of new TT water pipelines is in .

T o P )
process for utilizing-of-treateth sewage for industries and
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EFFLUENT CHARACTERISTICS W.R.T. PARAMETERS
S.No. Parameters Unit Effluent

1 Ph B 5.5-9.0

2 BOD mg/I <5

3 TSS mag/I < 10

4 COD mg/| < 50 _
5 Total Nitrogen mg/I <10

6 Total Phosphate mag/| <1

7 Fecal Coliform MPN/100 ml | < 100
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12. That in compliance of the order passed by this Hon'ble
Tribunal the city of Chandigarh has a portal for filing

complaints on the website of the Municipal Corporation,

Chandigarh, through the SBM app also by way of

Telephone No. 14420.

13. That the deponent would like to humbly submit that there

iS no river on coastal area in Chandigarh.

14. That there is no flooding reported in the city of
Chandigarh.

15. That the present report ié a preliminary report and may
therefore, be kindly taken on record. That the deponent
prays that he may be allowed to reserve his right to file a

detailed reply if so required.

W

SBEE&Q‘&%&ngEheEF LT
Public Health Circle,

VERIFICATION: Municipal Corporation
CHANDIGARH (U.T) . T
[/ 1, WARI\T SiINnGY the deponent above named do hereby - ----  i+f
“_\ verify and declare that the facts stated in the above paras are
.\ true to my knowledge.
_RY Py
Verified at 0“:»“‘55%&%/0 day of February 2024.
- Regd.No.11593
valigunrn 1 3‘10'2026
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Superintending Engineer« . ;.
Public Health Circle,

IMunicipal Corporation
CHANDIGARH (U.T))




